TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

G150 -TH.T.-31.-18042026-271906
CG-MH-E-18042026-271906

AT
EXTRAORDINARY
AT [I—E@vs 3—39-GVs (i)
PART II—Section 3—Sub-section (i)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

|, 1866] TS RReetl, AT, A3 17, 2026/ 27, 1948
No. 1866] NEW DELHI, FRIDAY, APRIL 17, 2026/CHAITRA 27, 1948

EGk-EIcD]
(7e7 )

srfarg=T
Has, 15 319, 2026

TS (Fere) FfarfRaw 2008 Fit &7=T 20A F AT

FT. oM. 1936(37).— Frald TLHRIL, 7 I AT, 1989 (1989 FT 24), UF ToAd (HeTL)
FfarfaT 2008 (2008 FT 11) (R =80 T8+ TTd I ATATHIH FgT 74T 8) T =7 20 ‘T F &2 (1)
ZIRT W& ARAT T TART Fd g, T THTETT & ST & TETd ol Al TASTT & o1, a8 S, et
Ttera FEravor THe SUTag AgET ¥ 23T 3T 8, HEg TS F ST, AGTO, FFRIET, THEdT, & Tt
ST # “qEmae-a=aa-a4t 3rd & 4th AT (313 fFArier)” it faere ¥ TRATSET & Hourad, e,
Tered, AT AT o oI rferd g, UHT i FT oTSi it % sery T =roor #:3dt 2 |

I g 7 Baas FE 2ARE, T90F 7 39 ATSg=AT & T & aE 7 19 &7 F Jiaw, 35
arterfaae 3 amer 209 o I9-ome (1) o Tefe STh TSI & forg Ueft | % 7SI 3 SUINT & §a
METT T FbT |

T UHT STeTT, AT TTTehTl STTd SUTATARI STEHLT HARTIL T, HARTLE, ST FARTIT
werTy T forfera & f3ram SITu sfiT 3ok Sieme Suafola e oY Fer| YTfererT<l sarehdl &l SFi<mrd
&7 7 77 3fer sra|mit & 91w F qEaTs A7 STGE TG FT $HT UH A9 5 qEars Fw auq7 vHr

2749 GI/2026 (1)



2

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

ST A o TETT AT Al 2l o g9

AT

STTErRT<T STAeTF qHH |, SR FIT, T AT ST T ST Y FHIT AT AATATT T T |
3<% arfartaa &t ameT 20 T ¥ IT-7T (2) F A Terw Tt g AT T e snaer siftaw

TH ATAAAT 6 S T ATSAT S T L@ AT IH F 7T 541 39e g X [Zaas Ah
BT TeAH WITAFTET & SUUH FIATAT H IAHT HL 1707 36T ST 9t & |

LA

AR ST & AT et & starta 11 e &7 QA X aRAISET “qaras-aeaa-aat 3rd & 4th AT
(313 fFarftex)” & forg stfta it ST arelt giF 1 S<==T a1 39+ WRa | it fHewor

S /R ATAX ©/qR .
. | afmrgor | wmET™ SJETIH T - TH | ER A a
F | TR q=a \ g EETRN CERR
. (3.3<.)
ksl Gkl (3.3<.)
1 9 A= 1 &t 1 2.9900 | 0.3659
e STEHT T
N @S | AR
2 N EICEDES e e 1 3.3443 | 0.0083
° frerETITHTor
- 6.3343 | 0.3742
@9R) | (RIR)
1 14 Ty 1 3.3500 | 0.7799
FAC T 3qT 3 ' '
2 WE T s 15 it 1 4.0800 | 0.8372
3 WE T s 16 =T 1 0.1100 | 0.1100
4 WE URREAS 17 &t 1 0.0800 | 0.0800
5 WE HaRRRE 19 ¥t 1 2.1700 | 0.5574
ITATIRT
6 ° ECLEIRLAEER] 23 T 1 45300 | 0.9525
u‘\; F3dL5
N EEE | AR | TIHETE qarw
7 8 " 24 ey 1 0.8400 | 0.5956
(s2)
o
8 WF 5 E 25 T 1 0.2500 | 0.1355
R IETAC)
9 @ 38 Y 1 6.5500 | 0.3724
Heazav 1
10 HTAT T TS 39 Tt 1 1.0500 | 0.1873
AT TgT
11 40 Y 1 7.2400 | 1.3076
Frazac3
RINERREED
12 7 T 5 41 1 45500 | 1.7674
13 e 42 1 1.0300 | 0.4995
GTHET 7 Zd< 3 ' '




[T @72 3(i)]

HILT =T TSI AT

Ll 9/¢ R FTAT o | o
. | afdrgor | e STETTH T . AP
qTIHT EL MR te a7
F | WO | A LIS T | o)
e T (R.3MX.)
&0 qeford
14 7 T T 171 ot 9.2300 | 0.2017
TG ST
15 B 7 277 3 172 iy 2.0300 | 0.2726
16 ™ .“é. - 173 6t 1.2600 | 0.1148
17 f?? i - CERED] 15.2244 | 0.1102
63.5744 | 8.8816
@3=) | (B.3R)
S
b ITAT Temr
AN
1 S SEATAE | HARLL | o 2z 10 66 Tt 9.3400 | 0.5548
;
o
9.3400 | 0.5548
@IR) | (R3IR)
EHCIERG ]
1 53 Y 4.2000 | 0.1259
T T AT 1
Tfyar fararsi
2 > 73 1 61 Tt 3.0100 | 0.2825
TS e
Th
3 63 et 0.7900 | 0.0204
(o]
QN
(]
I ATATENT qTATEAT
4 S Ametl | Herde 64 Tt 3.5400 | 0.0806
2 F=EI0 9 TA< 3
EIESER Héa
5 5 S 101 ot 3.3700 | 0.1050
6 WF ;ﬂf LT 103 Tt 0.9900 | 0.1793
EIEE Had
7 5 156 104 Tt 3.8900 | 0.1396
8 f?? ] - TEqT-5 Ty 0.5468 | 0.0074
20.3368 | 0.9407
@3®) | ®3MW)
(o)
1 X AT TR HIE o o1 ¥y 45500 | 0.1474
& i p—
& EEE] ——
2 g 90 Tt 1.9300 | 0.2976
TS T A< 3 : :




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

Gl /R AT ©/eR .
. | afdrgor | e STETTH T S TP
F | TR T d S TR SEET) &
) (3.3
e T LIES (3.3
3 ﬁgg Al 87 Tt 2.2900 | 0.3374
=
4 RIEREKIEE] 60 T 2.1100 | 0.6139
zav 3
A
5 RIECIEL IR 59 7.8400 | 0.7229
zav 3
6 qﬁg 46 T 3.5200 | 0.8927
FTaL 7
AT .;g
7 FTILET AL T 19 2.4300 | 0.0096
a7
8 ﬁ;g AELIEN 18 oy 12300 | 0.3147
ﬁ..
9 ERRIERKIEE ] 17 ¥ 6.8900 | 0.0640
Za7 10
FEITOTTRRT
10 AT AL T 9 Y 0.6100 | 0.4838
ZdaT 1
S
11 THET AT 8 ey 5.9400 | 0.6962
a7 12
SIPEary
12 e 5 TEqT-2 Ty 0.9552 | 0.0424
40.2952 | 4.6226
@a%) | @IR)
1 TETT HAIZT
S, 106 Ty 43500 | 0.2776
2 TIFHTT
THAAIET {15 103 &t 12.6100 | 0.5471
T =A% 22
3 ‘ 102 T 4.4700 | 0.0558
(o]
UN.) gL T AT 2 ' '
N TETQT | AARTE | F1efiere gaaa
4 8 e : 101 Ty 6.4600 | 0.1441
S AT T ZaT 3
S N E 89 1.3400 | 0.0590
SHGIEE
6 HIgd ATHT
NECOR 88 Tt 1.4600 | 0.0603
7 AT AT
A 82 ey 4.0600 | 0.1976




[T @72 3(i)]

Gl 0/ R FTATX ©/eR .
&, | stfArgor | e JHTTh T ST ST TER I &
F | TR T S TR LT
) (3.3
e T (R.3MX.)
8 lﬁg &t 80 ¥ 11900 | 0.0681
9 famer g
S 79 Ty 2.6900 | 0.1673
10 ElEQERIEEE
5 S 6 Ty 1.1800 | 0.2322
QTqu gl
" Eiqwz 5 Ty 5.4400 | 0.1816
12 é'\; ' AT iy 1.7246 | 0.0097
13 gﬁast ' AT S 3.4255 | 0.0098
2.0102
50.4001 @)
(R.3T.) T
1 f?;: - 4§y 0.9529 | 0.4211
TR aaT=T
2 7 oy 1.4300 | 0.4760
HETST 9 ZAT 2
3 Fi's: - 13 &y 3.9089 | 0.0121
4 é’; - 14 6y 1.0664 | 0.0699
AT FTLAT
5 105 &t 0.9200 | 0.5118
AT T A 5
ECInl
6 THEFHTTS T ST 113 iy 0.9500 | 0.0578
T IdT 2
7 § HAFTLY, A Ta 114 6y 9.0600 | 0.1616
% AT ¢ T3IAT9
e AT qATATSIT
8 SIETe  ZAT 118 Tt 10.5700 | 0.0397
13
! 119/1/ Tt 7 29
9 [ERERGIESSE] ;;_” 0.0280
EREGEN)
! 119/1/ wFte 7 1
10 [EEERTIEEL] e 0.0336
773 Kkl 0.2922
AT 97T 119/1/ = = 2
11 5 5y 0.0279
FHAAST 119/1/ e = 3
12 0.0279
[EEEETIEE] ey




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX W/9R .
LRICT]
. ST T S RSS2
N TR il (‘a‘a;rf)
™ (3.3 T
13 e i 119/1/ Atz = 4 0.0279
L T T 1 FFr '
. 119/1/ wAte
14 (EEEELIEIEL a_gﬁ% 0.0279
EREGESE]
FHAAS 119/1/ *Ate 7 6
15 S ereri o oy 0.0299
HIZHE a7 119/1/ == F 7
16 ot arg o1 oy 0.0291
. 119/1/ =tz = 8
17 [REEETISEE agﬁq 0.0287
ERETEEE]
FHATE 119/1/ =t 5 9
18 & rrerei S iy 0.0283
19 119/1/ =tz 5 10 0.0316
FTAL T ZAT 1 Y
. 119/1/ wftT = 11
20 fErergwT =T ;ﬁq 0.0308
F3TAL3
FHATE 119/1/ =tz 7 12
21 S et oy 0.0302
G HAFeT 119/1/ =Ate 7 13
22 : oy 0.0281
FHATE 119/1/ =tz = 14
23 et & oy 0.0365
FHAGE 119/1/ =tz § 15
24 S ereri e i 0.0360
=g 119/1/ =t F 16
25 e et e oy 0.0396
TUTT ATATSH 119/1/ =Ate 7 17
26 S oy 0.0295
119/1/ Tt =
27 [EREETIESCINIF S 0.0280
EEELESE 18
o faroe 119/1/ =Ate 19
28 s oy 0.0280
T gATS 119/1/ =iz & 20
29 5 oy 0.0280
FITHL AT | 119/1/ wofte 7 21
30 SorT oy 0.0280
g FedTE qF | 119/1/ wAte 7 22
31 T el oy 0.0280




[T @72 3(i)]

HILT =T TSI AT

Ll 9/¢ R FTAT o | o
&, | srfdrrgor ETH FT SN TER T i
F | TR ST ! SEET
) (3.3mX)
e T LIES (3.3
32 T TS 119/1/;12#23 0.0280
—— v
33 Hﬁﬁ_{,—ﬁﬁ 119/1/;13#24 0.0330
24 HHaT gfaer 119/1/ =te & 25 0.0280
L T T 1 e '
! 119/1/ wAt= & 26
35 [ERERTISSE R ;ﬂzq 0.0280
TFITIT 3
36 FHAAE o 119/1/;13327 0.0280
119/1/ wt= &
HRT e 28/NAP.34
37 ] 0.0280
AT A 3T H.45.84.85
e
' 119/1 =t 29
38 [EREETIE L) :nqu 0.0280
T3IdT 3
39 FHARE o 119/1/;}?#30 0.0280
40 T FHahTSiT 119/1%12331 0.0280
. 119/1 /et & 32
41 [ERERGIESSE] ;;'Eq 0.0325
FTAT 3
RAGED
42 [EEURETIRS 129 & 4.3200 | 0.7808
AT T 3T 6
ECER K GRS
) .
43 AT T ITeqeT 130/:;’#1 0.0151
TeaTiora
130/ wAfe & 2
44 AT :qu 0.0158
AT 9 37 1
45 ETEIEIET D 130/:;’#3 0.0163 | 0.0863
et BT 130/ wte 7
46 : 0.0168
CIES 4/NAP.34.9
ATATST AT 130/ =ie
47 R it 0.0168
48 zcﬁ@rsr 130/:;’#6 0.0173




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/2R AR W/2R .
qqred
. ST T S RSS2
N AT i (‘a‘a;rf)
LIES (3.3 T
rferaET g4 130/ =Afe 7 7
49 s N 0.0156
wrferaT g4 130/ =Afe 7 8
50 e oy 0.0168
qIgaTa 130/ =fe 7 9
51 g : NN 0.0168
wrferaT g4 130/ wfe 7 10
52 - S 0.0204
FHH TEUH 130/ wte 5 11
53 - S 0.0193
FHH [EUH 130/ wie 7 12
54 - S 0.0182
rferaET gir 130/ =fe 7 13
55 N S 0.0198
56 130/ Ttz = 14 0.0195
ToHT F AT 1 6y
57 ALl 130/ =tz = 15 0.0195
FAT T 2T 1 FFr
58 130/ =t 7 16 0.0195
Fga< 1 ey
rferaET g4 130/ =fe 7 17
59 N S 0.0195
TrfEET g4 130/ == 7 18
60 - S 0.0195
o1 ALl 130/ =tz = 19 0.0210
AT T 2T 1 FFr
62 130/ =tz 7 20 0.0210
TR0 F ZA< 1 e
wigaTer 130/ =fe 7 21
63 i orers S 0.0160
130/ =z 7 22
64 LU ERE] S 0.0173
TeaT T 2a< 1
gH RG]
65 .%ﬁ? 130/ =it 7 23 0.0168
T T 1 REDS
TETOTRT AT
66 At T 137/1 Ty 1.5000
e AT
TR AgTS 0.4335
HTAATETS
67 SELGRES 137/2 &t 3.5500




[T @72 3(i)]

HTLA T TST9A ©

FETHTI

T

srfarrgw
TR

e

©/¢R FER
JETTF T

W/eR
TERT

(L)

(8.39%)

68

69

70

71

72

73

UEEEIE R E]
IEEIGRIEETN

(FRT=T) T T

FETTAAT
UEEEIE R E]
IEEIGE: B

137/2 iz 1
T

0.0520

UEEEIRERE]
IEEIRNPETL

(VET=T) T =T

FELTIAT
UEEEIERE]
o vew

137/2 iz 7 2
EED)

0.0454

UEEEIRERE]
IEEIERIEERU

(VET=T) T q=T

Ty
TEiATT T &
IEEIE: B

137/2 wAte 5 3
EET]

0.0464

TRt 7 o
IEEIR NP ETL

(FRTeT) A% e

et 7 &
IEEIGE: EL)

137/2 =iz 5 4
EED)

0.0474

UEEEIRERE]
BRI I ERU

(VET=T) T =T

Tt 7 o
IEEIRR:E)

137/2 A2 5
EED)

0.0484

UEEEILERE]
IEEIGRIEETN

137/2 =12 6
T

0.0494




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX
STETTH AT
ST

Gkl

W/eR

TER A
SELT) &
(3.3mX)

(®3)

(VeT=T) A% qET
sty
FELTAAT
UEEEIR R E]
IEEILE:E)
FETTAAT

74

REINSES
UEEEIE R E]
IEEIR B ERN
(¥ET=T) T AT
Ity
FELTAAT
Tt 7 &=
e dew
FHTTEdT

137/2 At F 7
EET]

0.0504

75

HY
TR 7 o
IEEIERNPET
(FET=T) T =T
arferpTr

FELTAAT
Tt 7 &=
A vew
Ty

137/2 =iz 7 8
EED)

0.0515

76

Ha g
TefRwTT 7 &
IEEAL R ER
(FET<T) T HEA
EIBER]
FHTTEdT
TefawTT 7 &
IEEAL L]
FHLTAAT

137/2 =2 9
EED)

0.1105

77

HETY
TRt 7 o=
IEEA R ET
(FET=T) T T
EIBER]
FHTTEAT
TefawTT 7 &
IEEAL R EC]
EERIELT

137/2 =iz 5 10
EED)

0.0222

78

Tt 7 o
IEEILR NP ETL
(VeT=T) T qET
EIREIEA

137/2 e 5 11/
o1 Tt

0.0104




[T @72 3(i)]

HILT =T TSI AT

11

T

srfarrgw
TR

e

©/¢R FER
JETTF T

W/eR
TERT

(L)

(8.39%)

79

80

81

82

83

UEEEIE R E]
IEEIGE: B

TRt 7 o
IEEIRER I ERU

(FRT=T) T qET

UEEEIRERE]
AT vew

137/2 =Ate F
11/a Ty

0.0104

TR 7 e
IEEIERIEERUN

(VRT=T) T T

Ty
UEEEIRERE]
IEEIE: B

137/2 Tt =
12/= Ty

0.0104

TeiHwt 7 o=
IEEIRNPETL

(FRTeT) A% e

TRt 7 o
IEEAGR: EC

137/2 wHiE &
12/F T

0.0104

UEEEIRERE]
BRI I ERU

(VET=T) T =T

UEEEIRERE]
IEEILR: )

137/2 e =
13/=1 Ty

0.0104

UEEEIRERE]
IEEIGRIEETN

(FET=T) T T

VEERILERES

137/2 =T 7
13/ Ty

0.0104




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX
STETTH AT
ST

Gkl

W/eR

TP
SELT)

(®3)

(831X

84

IEEIL KD
FETTAAT

85

HeT g
Tt 7 &=
IEEAL R I ER
(¥ET=T) T e
EIBER]
EERICLT
TefRwTT 7 &
IEEAL R
FHTTEdY

137/2 Tt =
14/ Ty

0.0104

86

HY
UEERIRCEEE]
IEEIRNPETL
(VTeT) T e
arferrTr

Ty
Tt 7 &=
AT vew
FELTIAT

137/2 =t 7 14
JERCED

0.0104

87

REIRaLS
Tt T &
IEEAL R ER
(FRT<T) T HEA
Ffarardy
FHTTEdY
TEiATT T &
IEEILR: )
FELTAAT

137/2 wie 7
15/ =1 §=hr

0.0104

88

HETY
TefRwTT 7 &
IEEA R ER
(FET=T) T T
EIBER]
FHTTEAT
TefawTT 7 &
IEEAL R EC]
EERIELT

137/2 w=Aie =
15/ 9 Tt

0.0104

HETY
TRt 7 o=
IEEAL R IEER
(FETeT) TF AT
EIBER]
FHTTEAT
et 7 &
IEEALEEr]
EERICLT

137/2 =i &
16/ 1 Thr

0.0104




[T @72 3(i)]

HTLA T TST9A ©

FETHTI

13

T

srfarrgw
TR

e

©/¢R FER
JETTF T

W/eR
TERT

(L)

(8.39%)

89

90

91

92

93

94

UEEEIE R E]
IEEIGRIEETN

(FRTeT) A% HET

FETTAAT
UEEEIE R E]
IEEIGE: B

137/2 =iz §
16/ T

0.0104

UEEEIRERE]
IEEIRNPETL

(VET=T) T =T

FELTIAT
UEEEIERE]
o vew

137/2 =Ate F
ERED

0.0104

UEEEIRERE]
IEEIERIEERU

(VET=T) T q=T

Ty
TEiATT T &
IEEIE: B

137/2 wie 7
17/ T Tt

0.0104

TRt 7 o
IEEIR NP ETL

(FRTeT) A% e

et 7 &
IEEIGE: EL)

137/2 =i &
18/ =1 Tt

0.0107

UEEEIRERE]
BRI I ERU

(VET=T) T =T

Tt 7 o
IEEIRR:E)

137/2 =i &
18/a Ty

0.0104

UEEEILERE]
IEEIGRIEETN

137/2 =iz §
19/ = T

0.0104




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX
STETTH AT
ST

Gkl

W/eR

TP
SELT)

(®3)

(831X

(VeT=T) A% qET
sty
FELTAAT
UEEEIR R E]
IEEILE:E)
FETTAAT

95

REINSES
UEEEIE R E]
IEEIR B ERN
(¥ET=T) T AT
Ity
FELTAAT
Tt 7 &=
e dew
FHTTEdT

137/2 =iz §
19/ Y

0.0104

96

HY
TR 7 o
IEEIERNPET
(FET=T) T =T
arferpTr

FELTAAT
Tt 7 &=
A vew
Ty

137/2 =Ate
20/31 T

0.0104

97

Ha g
TefRwTT 7 &
IEEAL R ER
(FET<T) T HEA
EIBER]
FHTTEdT
TefawTT 7 &
IEEAL L]
FHLTAAT

137/2 wie 7
20/a Tfr

0.0104

98

HETY
TRt 7 o=
IEEA R ET
(FET=T) T T
EIBER]
FHTTEAT
TefawTT 7 &
IEEAL R EC]
EERIELT

137/2 vtz 7 21
EED)

0.0205

99

Tt 7 o
IEEILR NP ETL
(VeT=T) T qET
EIREIEA

137/2 wfiz 7 22
EED)

0.0167




[T @72 3(i)]

HILT =T TSI AT

15

T

srfarrgw
TR

e

©/¢R FER
JETTF T

W/eR
TERT

(L)

(8.39%)

100

101

102

103

104

UEEEIE R E]
IEEIGE: B

TRt 7 o
IEEIRER I ERU

(FRT=T) T qET

UEEEIRERE]
AT vew

137/2 =Ate F
23/ = Ty

0.0104

TR 7 e
IEEIERIEERUN

(VRT=T) T T

Ty
UEEEIRERE]
IEEIE: B

137/2 =iz
23/ T

0.0104

TeiHwt 7 o=
IEEIRNPETL

(FRTeT) A% e

TRt 7 o
IEEAGR: EC

137/2 wHiE &
24 /31 T

0.0104

UEEEIRERE]
BRI I ERU

(VET=T) T =T

UEEEIRERE]
IEEILR: )

137/2 =i &
24/ Ty

0.0104

UEEEIRERE]
IEEIGRIEETN

(FET=T) T T

VEERILERES

137/2 =T 7
25/ =1 Tt

0.0109




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX
STETTH AT
ST

Gkl

W/eR

TP
SELT)

(®3)

(831X

105

IEEIL KD
FETTAAT

106

HeT g
Tt 7 &=
IEEAL R I ER
(¥ET=T) T e
EIBER]
EERICLT
TefRwTT 7 &
IEEAL R
FHTTEdY

137/2 wie 7
25/ Tt

0.0104

107

HY
UEERIRCEEE]
IEEIRNPETL
(VTeT) T e
arferrTr

Ty
Tt 7 &=
AT vew
FELTIAT

137/2 =iz §
26/ T

0.0109

108

REIRaLS
Tt T &
IEEAL R ER
(FRT<T) T HEA
Ffarardy
FHTTEdY
TEiATT T &
IEEILR: )
FELTAAT

137/2 wie 7
26/a TFT

0.0104

109

HETY
TefRwTT 7 &
IEEA R ER
(FET=T) T T
EIBER]
FHTTEAT
TefawTT 7 &
IEEAL R EC]
EERIELT

137/2 w=Aie =
27/ Ty

0.0104

HETY
TRt 7 o=
IEEAL R IEER
(FETeT) TF AT
EIBER]
FHTTEAT
et 7 &
IEEALEEr]
EERICLT

137/2 =i &
27/a T

0.0104




[T @72 3(i)]

HTLA T TST9A ©

FETHTI

17

T

srfarrgw
TR

e

©/¢R FER
JETTF T

W/eR
TERT

(®3)

(831X

110

111

112

113

114

115

UEEEIE R E]
IEEIGRIEETN

(VTeT) T e

FETTAAT
UEEEIE R E]
IEEIGE: B

137/2 =iz 7 28
T

0.0156

UEEEIRERE]
IEEIRNPETL

(VET=T) T =T

FELTIAT
UEEEIERE]
o vew

137/2 wtiz 7 29
EED)

0.0161

UEEEIRERE]
IEEIERIEERU

(VET=T) T q=T

Ty
TEiATT T &
IEEIE: B

137/2 wie 7
30/ =1 T

0.0130

TRt 7 o
IEEIR NP ETL

(FRTeT) A% e

et 7 &
IEEIGE: EL)

137/2 =i &
30/ T

0.0142

UEEEIRERE]
BRI I ERU

(VET=T) T =T

Tt 7 o
IEEIRR:E)

137/2 =i &
31/e1 T

0.0104

UEEEILERE]
IEEIGRIEETN

137/2 =iz §
31/ T

0.0104




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX
STETTH AT
ST

Gkl

W/eR

TP
SELT)

(®3)

(831X

(VeT=T) A% qET
sty
FELTAAT
UEEEIR R E]
IEEILE:E)
FETTAAT

116

REINSES
UEEEIE R E]
IEEIR B ERN
(¥ET=T) T AT
Ity
FELTAAT
Tt 7 &=
e dew
FHTTEdT

137/2 =iz §
32/ =1 Ty

0.0106

117

HY
TR 7 o
IEEIERNPET
(FET=T) T =T
arferpTr

FELTAAT
Tt 7 &=
A vew
Ty

137/2 =Ate
32/ T

0.0104

118

Ha g
TefRwTT 7 &
IEEAL R ER
(FET<T) T HEA
EIBER]
FHTTEdT
TefawTT 7 &
IEEAL L]
FHLTAAT

137/2 =i 7 33
T

0.0166

119

HETY
TRt 7 o=
IEEA R ET
(FET=T) T T
EIBER]
FHTTEAT
TefawTT 7 &
IEEAL R EC]
EERIELT

137/2 w=Aie =
34/31 Ty

0.0104

120

Tt 7 o
IEEILR NP ETL
(VeT=T) T qET
EIREIEA

137/2 =iz §
34/ T

0.0104




[T @72 3(i)]

HILT =T TSI AT

19

T

srfarrgw
TR

e

/¢ R AT
JETTF T

W/eR
TERT

(L)

(8.39%)

121

122

123

124

125

UEEEIE R E]
IEEIGE: B

TRt 7 o
IEEIRER I ERU

(FRT=T) T qET

UEEEIRERE]
AT vew

137/2 =Ate F
35/ Tt

0.0104

TR 7 e
IEEIERIEERUN

(VRT=T) T T

Ty
UEEEIRERE]
IEEIE: B

137/2 wiE 7
35/ T

0.0104

TeiHwt 7 o=
IEEIRNPETL

(FRTeT) A% e

TRt 7 o
IEEAGR: EC

137/2 =i 7 36
e

0.0167

UEEEIRERE]
BRI I ERU

(VET=T) T =T

UEEEIRERE]
IEEILR: )

137/2 =i 7 37
e

0.0207

UEEEIRERE]
IEEIGRIEETN

(FET=T) T T

VEERILERES

137/2 =T 7
38/e1 Thr

0.0104




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/¢ R STETX
STETTH AT
ST

Gkl

W/eR

TP
SELT)

(®3)

(831X

126

IEEIL KD
FETTAAT

127

HeT g
Tt 7 &=
IEEAL R I ER
(¥ET=T) T e
EIBER]
EERICLT
TefRwTT 7 &
IEEAL R
FHTTEdY

137/2 =iz §
38/a Tt

0.0104

128

HY
UEERIRCEEE]
IEEIRNPETL
(VTeT) T e
arferrTr

Ty
Tt 7 &=
AT vew
FELTIAT

137/2 =iz §
39/= T

0.0104

129

REIRaLS
Tt T &
IEEAL R ER
(FRT<T) T HEA
Ffarardy
FHTTEdY
TEiATT T &
IEEILR: )
FELTAAT

137/2 wie 7
39/ TfT

0.0104

130

HETY
TefRwTT 7 &
IEEA R ER
(FRTeT) T e
EIBER]
FHTTEAT

UEEEIRERE]
BRI D

137/2 =iz 7 40
EED)

0.0157

131

139 Tt

4.9983

0.4247

132

140 Tt

5.0975

0.5555

TrEaT Ty

3.8509

0.0907

133

UIEEIRCED

26.9619

0.3833

81.6601

4.7770




[T @72 3(i)]

21

Gl 0/ R FTATX ©/eR .
&, | stfArgor | e ETH FT SN TER T lasr“{
F | WO | A LIS T | o)
e T LIES (3.3
@aR) | @A)
TSI 2645t
1 FTET foar 1.4500 | 0.2233
= @
HITZATET FTet
qg FAqTL 266/ 1%t
2 AEHE AT o 2.9200
a1
3 A Aega & 266/ 2%t 2.9100
& T 2AT &
4 1eg fawe 266/ 2/ 9 1 0.0151
g TATL REDI
9TE THH 266// 2vte 2
5 fre oz sy 0.0151
THTITE 266/ 2/=Tte 3
6 Frevrr oy 0.0109
BIEIGEEIE] 266/ 2/=te 4
7 A oy 0.0109
8 AT HE T 266/ 2/ 5 0.0109
L2 e
9 N I AIATFATE | 266/ 271z 6 0.0109
g HARTLY, g qATLATS LED) '
X T 2 ITETE ATE 266/ 2/ctz 7
10 3 N N 0.0109
- 0.4142
11 & AT 266/1?38 0.0109
12 ;ﬁ_{wmﬁ? 266/1;1?9 0.0124
g e 266/ 2/=te 10
13 e oy 0.0125
14 farfeaear arg 266/ 2/=iE 11 0.0159
HS g iy
T g 266/ 2/=te 12
15 Rrmer oy 0.0108
9T Hega 266/ 2/=Ate 13
16 o 7 oy 0.0108
A AT A 266/ 2/=Tte 14
17 = 2 oy 0.0108
9 TR 9 266// 2=t 15
18 o o oy 0.0108
g @1 266/ 2/=At= 16
19 St T oy 0.0108




22

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

O/ ATEAR ©/qR .
CRIEGHE
. ST T S RSS2
N T T (‘a‘a;rf)
LIES (3.3 T
o AT g 266/ 2/ 17
20 0.0115
AT vET)
A TF o 266/ 2/=Ti= 18
21 0.0179
HgH e LCED)
o I oG 266/ 2/~ 19
22 0.0108
HEHE CED)
AT 266/ 2/=tE 20
23 TG o oy 0.0108
LR
o ATHTE T 266/ 2/w1E 21
24 oz o 0.0108
9ITE FTHH 266/ 2/=TiE 22
25 . o 0.0108
CIGESEID] 266/ 2/=1z 23
26 o o 0.0159
g ST AG 266/ 2/~ 24
27 0.0151
[ELGECIF Y
FET g 266/ 2/= 25
28 O o 0.0105
29 THE G 266/ 2/=TiE 26 0.0105
RECICRCID] LCED)
30 ASIETCIC] 266/ 2/7tE 27 0.0105
SIESEIGE 9
31 A TFRTT TG 266/ 2/t 28 0.0105
T F 3aX1 e
32 qNG AFIL T 266/ 2/=1= 29 0.0158
THR T dL1 Ty
TG g e/3/=tE 30
33 IEIECEIEIG] ey 0.0144
HEEd
NG TTH o 266/ 2/w1E 31
34 0.0147
hGEE SEDl
35 eI |T THIT | 266/ 2/=71E 32 0.0112
&t LED)
36 gamET A 2T | 266/ 2/711< 33 0.0112
RES CED)
37 e @9 83T | 266/ 2/~Ate 34 0.0165
g iy
38 AT 918 266/ 2/=t= 35 0.0153
WQI’F-Q’H%FITZ a—eﬁ
FATAGTT 266/ 2/=i= 36
39 2 o 0.1114




[\ II—8vE 3(i)] HTL T (ST ETLTI0T 23
Gl 0/ R FTATX ©/eR .
&, | stfArgor | e JHTTh T ST ST TER I &
F | TR q= ST SEET
) (8.39%)
e T (R.3MX.)
T Hega o 266/ 2/=Tte 37
40 o T oy 0.0109
[AATET 266/ 2/ci= 38
41 fafereamaT Y 0.0170
UEETN
o I oG 266/ 2/=Tt= 16
42 0.0108
HEHE CEal
9T e 9 266/ 7 38
43 S 7 2 oy 0.0170
qGA ghIH 267/ 15t
44 NS 0.0558
o TETEA O . 267/ 2t
45 S 0.9100
HIEHE ATH 267/2/3 Tt
. 0.1649
46 HgHe a9 1.6100
RG]
Hrewe FEe 267/ 3%t
47 qeg R A 1.3400
Tde5
48 o wEwE o A 268/ 19 1.2400
TRETT ST | 268/ 2% 0.3035
49 fror 7 3778 3.3500
- 16.388 | 1.1059
@I7) | (R3R)
ATH 99d
1 HIRETIEC) ¥ 9o/ THT 5.3100
LR
et
o Yo .
2 EECIRS EICIES Tolz/a T 3.1600 0.1588
3 FAEIRA. | e i 2.8700
AT o A1
T S0 o
X9 o
4 . N 9 o/ /% T 2.1300
N TAH A TSH T
HW‘ER R4
° S ’ TA¥14 UL 0.55000
N AT 3 ﬁ'rl’@ﬁ'
6 S oSt %99/ &Y 0.6800 | 0-2953
BEEEN
7 THeaE! FHE! 69 9/3 T 0.7700
Tt & .47
'Y
8 NI 910 T 5.1800 | 0.3514
IS
FATTSE T
9 FTfT =aTST Yol THT 0.6300 | 0.1170




24

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/R T ©/¢R P
. GTLeh T .
: iy | e | T T
LIES (3.3 (€3
qaHEET
10 TEAHET T ¢ o9 /3T T 0.7400
zTav19
11 ws _; WE iré Yol AT 2.3200
¥ o3[
12 91 ofy 9r a1y $INAP 3% 5T 0.0214
R9o?.0% CET]
¥ ofR /AT
13 5 bl 9/3TINAP 3%¥3% 0.0158
09.0% f
¥ ofR /AT
14 ’I@Ws i a_q, _— IINAP 3% 2% 0.0165
09.0% Th
¥ o3[
15 JINAP 3% 3¢ 0.0197
& A & 09.0% TEHT
¥ ofR /AT
16 Toftaet Tefie@t | 2/NAP 3% 71 0.0180
90903 THY
¥ o[
17 qAggz A geor | 3INAP 3% 28 0.0246
01.02 Tt
b e ot ¥ o3[
18 Few 3/NAP 3% oo 0.0170
R0 90R T
q‘gjq‘az\[gq; ¥ ol [T
19 AEHT IEAE T | ¥/NAP 3% 3% 0.0182
ELAY 09 o3 Ty
¥ o3[
20 g_r;s';z_iz ¥INAP 3% 2¢ 0.0250
0 0% CED
Yo AT
21 w T NAP 3 T 0.0170
R@o¢ 0% CED
o qEEfT ¥ o[R[wTE
22 I e 1T T u/NAP 3% 3% 0.0171
zal 0Q.0% a_eﬁ'
Aromraat & 9 ¥ o3[
23 Bl i) 4W/NAP 3% 2¢ 0.0197
A 09,03 T
ECIESCIE ¥ ¢ o[R [T
24 I G T </NAP 3% 3¢ 0.0226
AL 09,03 Ty




[T @72 3(i)]

HILT =T TSI AT

25

G} 0/ R FTATX /R .
a. | srferger TETTF T SN TR F lasr“{
F | TR ST ! SEET
) (8.39%)
e T LIES (3.3
FHESTAT G S CofReATE
25 I G T W/NAP 3% 3% 0.0171
=AY 09.0% T
Yo [eATE
26 - T W/NAP 3% 3¢ 0.0201
0g.0% CET]
<o T
7 9T TS 97 CofR [T 0.0166
FOH T 3q02 2/NAP 3¥ 2%
09,03 Ty
¥ ofR /AT
28 l x e/NAP 3% 7 0.0223
¢ 09,03 Y
¥ ofR [T
29 AT ATT §=a2 | 2o/NAP 3% °% 0.0171
09,03 T
AT T @T ¥ ¢ o[R [T
30 TEATETT 9RINAP 3% 3% 0.0171
STHTTY 9 31 09,03 Ty
Yo [eATE
31 ; S 93/NAP 3% 2% 0.0190
T ZaL2
0¢.0% CED
A TATH 9E Mo [TE T
32 & 3/ o 0.0083
v .
3 — | e 0.0083
TforaTeT o 4 o[RS
34 FAIeME  zav | 4W/NAP 3¥ MAL 0.0208
2 34o09.0% Y
I AT arsIT | ¥ Lo RITE T
35 3 oA T 0.0111
7 Zi Yo/ T
36 ﬁ“ﬂlg g@_rrf /B 0.0115
Yo AT T
37 T ETEF T TAT 9/NAP 3% 3% 0.0092
0¢.0% CED
eF AT Y Lo[RTATTT Y
38 AeqA THTF T EPN 0.0208
gal
Yo AT T
39 } i @T@T ¢/NAP 3% 0.0171
R¥o 2 ov a?ﬁ'
STATSTHA TSR T Yol feATE T
40 EREEIRE] gjfua.udy . 0.0223
TAw4 3%.34 Gy




26

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/R AT /9% .
qqTeT
. ST T . RSS2
- 3 5 LEME: 5 (;;lr_()
T (.4 o
T ¥ lo[R[ATE 7
41 Tiheha T 9 TA% W/NAP 3% 2 0.0229
2 LCED)
Yo AT T
42 TORME T A | AP 3 2c 0.0221
THF 9 a7
CED)
TIFATE Yol [ATE
43 TEATHIATE 90/NAP 3% 34 0.0160
za¥1 HEht
Yol [ATE T
44 A FHRA TTRT | 2 9NAP 3% 2% 0.0171
LCED)
FHESTT AT ¥ lo[R[wTE |
45 I A T ¢INAP 3% 2% 0.0166
EXNES 0g.0% a_cﬁ'
¥ o3 AT/NAP
46 A AR ATEL | 3% 3% 09.0% 0.0171
LED)
v —
47 G AFH TF ColRfeATT 7. 0.0160
AAAH T A3 9 T
ISt erefiter Yo/ TE T .
48 T T . R 0.0165
v —
49 SEICEREIC] CofR[eE 7 . 0.0165
LRI @1 3 T
? Yol AT A
50 qg T T DR 0.0165
zal
aff raga | ¥co/r/Ale 7.
51 2 W 0.0168
Yo AT 7.
52 9 T[T o T < T 0.0168
HIgwe = .
'Y
53 dizvis i g | TR 0.0165
wirfT
gal
=] ' T i
54 EEC eI ColR[tE 7 . 0.0165
A 9 A1 < T
Yo [eATE
55 AR F.2/NAP 3% 34 0.0165
ame
CED)
Yo AT 7.
56 g 0.0198
TR AT 29 Y
FEIRTATAT @ | ¥ <o/3/eATE F .
57 oft 7 =971 92 Ty 0.0189




[T @72 3(i)]

HILT =T TSI AT

27

Gl 0/ R FTATX ©/eR .
a. | srferger TETTF T SN TR F lasr“{
F | TR ST ! SEET
) (8.39%)
e T (.4
= Yo T .
58 WrETTY [3fetie J 0.0189
FzTAT 3 93 Ty
59 X RIANE 1.8900 0.0291
F3dT 19
0.9516
27.0593 (% <)
(R.3T.) T
EREICUESIE
1 G THIER 9 3a7 48 Tfy 5.8700 | 0.0163
18
2 € 40 Y 14.6200 | 0.2650
T 73976
3 39 Ty 1.9200 | 0.0624
JEATAETT
© TIAE AgHEET
4 3 ATfAeeTaT 7 Ta¥ 38 T 1.1100 | 0.0688
§ 7
= TTARTY AgHEET
5 ATFSeTTaT 7 Ta¥ 37 ThT 0.2500 | 0.0645
7
6 { 22 Ty 7.0900 0.5231
39 7 Za¢ 3
TSR HLFHT
7 18 ot 2.7600 0.1736
TS
8 i 17 T 2.7600 | 0.1175
TS T 397 1
36.3800 1.2912
@3)) | ®3M)
1 TS 229 Ty 54100 | 1.4573
qaTe 9 37 6
2 ﬁ 330 Tt 1.4900 | 0.0653
0 TEFT T AL 6
& el e e
[qV]
~ EREGES:]
3 331 Tt 4.7100 0.0588




28

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

/R ATEATX ©/¢R .
. ETH FT S S | EREA asr{
F S TR ! FETES SEET) @A)
LIES (3.3 T
qeferh qaThT
4 233TfT 1 0.5100 | 0.1487
HTASTO
SASTISTRT HR@a T
5 234 Ty 1 52000 | 1.4471
GESAY
6 Rerer weTea e 235 Ty 1 1.2800 1.0177
foreT gfies wrieft
7 “T 253 Ty 1 9.5100 | 3.1750
GESAY
8 [EERAU IR ES 268 it 1 2.2200 | 0.4068
AT TAHE
9 269 Tt 1 5.9800 | 0.5308
FTgLhe T Za< 10
e T A0S
10 327 oy 1 54300 | 0.9978
F3dT 19
SATeq JEft AE T
11 76 345 1 33.3600
— 0.5642
12 j 345/31 TY 1 1.2100
BISE)
USIECETICEIES
13 T 362 1 1.6100 | 0.0118
Ta< 4
14 Tefors a7 e 7 370 ¥t 1 7.6700 | 0.7856
zd< 11
15 Rl 371 &y 1 12100 | 0.5172
forg
forerre Y=
16 369 T 1 0.6529 | 0.3297
HETSH 7 Zd< 6
- 87.4529 | 11.5138
@s)) | @)
37 | 439.2211 | 37.0236
| @) | @3m)

[FT. &. G197/BSL-BD-WR 3+ & 4%/Khaperkhed+10Vigs/20A]
AT FHT AT, T TIATEAT srrerawret (o)




[\ II—8vE 3(i)] HTL T (ST ETLTI0T 29

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 15th April, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1936(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “Bhusawal-Badnera-Wardha 3rd & 4th Line (313 Kms)” in the District of Jalgaon, Buldhana, Akola,
Amravati & Wardha in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer, Malkapur
Division, Malkapur District Buldhana Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and may, after
hearing such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by
order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Bhusawal-Badnera-Wardha 3rd & 4th Line (313 Kms)” for 11 villages in the District
Buldhana in the State of Maharashtra.

Lal.l(.l Land Owners Land Area as Acquisition
SR. | Acquision . . . Survey No./ R per 7/12
Village Tehsil Name according Holding Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.) )
Sumatichand
1 1 %R . .
02/2025-26 | Khaparkhed | Malkapur g:zg;s;?nd ! 2.9900 0.3659
2 As per rights record rer Fht - 3.3443 0.0083
6.3343 0.3742
Total |~y ) (Ha.)
1 Vikas Kailash
Kayde and 3 others Out of 14 1 3.3500 0.7799
2
Santosh Devchand Out of 15 1 4.0800 0.8372
Kayte
} Santosh Devchand Out of 16 1 0.1100 0.1100
Kayte
4 Santosh Devchand
03/2025-26 Khamkhed | Malkapur | Kayte Outof 17 ! 0.0800 0.0800
> Santosh Devchand Out of 19 1 2.1700 0.5574
Kayte
6 Uttam Singh
Balwant Singh Out of 23 1 4.5300 0.9525
Nikam and 5 others
7 Pramilabai, Santosh | 6\ 94 1 0.8400 0.5956
Kuyte
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Land

Area as

. . Land Owners Land Acquisition
SR. | Acquision Village Tehsil Name according Survey No./ Holding per 7/12 Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.) :
8 Jyoti Kailash Out of 25 1 0.2500 0.1355
Sontakke
9 Suresh Manikrao
Mundhe and 1 other Out of 38 1 6.5500 0.3724
10 Maya Shatrughan Out of 39 1 1.0500 0.1873
Kyte
11 Yashwant
Pandurang Hinge Out of 40 1 7.2400 1.3076
and 3 others
12 Bhagwat Bhikkhu
Kayte and 5 others Out of 41 1 4.5500 1.7674
13 Shriram Sansthan
Khamkhed and 3 Out of 42 1 1.0300 0.4995
others
14 Arun Pundalik
Kupte and 9 others Out of 171 1 9.2300 0.2017
15 Prafulla Jaisingh
Nikam and 3 others Out of 172 1 2.0300 0.2726
16 Yushvantsing
Balvantsing Nikam Out of 173 1 1.2600 0.1148
17 As per rights record River - 15.2244 0.1102
63.5744 8.8816
Total |~ 1a,) (Ha.)
' | 04202526 | Jalalabaad | Malkapur | Urmila laximan Out of 66 1 9.3400 0.5548
dane and others 10
9.3400 0.5548
Total | ") (Ha.)
Nandabai Ramdas
1 Dudhe and others 1 Out of 53 1 4.2000 0.1259
Sangeeta Shivaji
2 Tayde and 1 other Out of 61 1 3.0100 0.2825
3 Gajanan Shriram Out of 63 1 0.7900 0.0204
Muke
Lal Singh Man
4 Singh Chavan and 3 Out of 64 1 3.5400 0.0806
others
05/2025-26 Panhera Malkapur Baburao Namdev
5 Verulkar and 1 Out of 101 1 3.3700 0.1050
others
6 Samadhan Tukaram | ¢,/ ¢ 103 1 0.9900 0.1793
Sonone
Baburao Namdev
7 Verulkar and 6 Out of 104 1 3.8900 0.1396
thers
8 As per rights record Road 5 - 0.5468 0.0074
Total 20.3368 0.9407
(Ha.) (Ha.)
1 Parvatabai Hilal
Pimpalkhut Singh More and 7 Out of 91 1 4.5500 0.1474
06/2025-26 |+ TPAIKAURA |y poikapur | others
2 Mahadev Latabai Ratansingh
Out of 90 1 1.9300 0.2976

Borade and 3 others
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Land Area as cege
SR. | Acquision . . Land OW“eTS Survey No./ Lan.d per 7/12 Acquisition
Village Tehsil Name according Holding Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.)
3 Chandusing Out of 87 1 2.2900 0.3374
Parvatsing More
4 Rajendra Singh
Janrao More and 3 Out of 60 1 2.1100 0.6139
others
5 Mohan Singh
Pandit Singh More Out of 59 1 7.8400 0.7229
and 3 others
6 Sindhubai
Indrasingh More Out of 46 1 3.5200 0.8927
and 7 others
7 Anusayabai
Kaparsingh More Out of 19 1 2.4300 0.0096
and 7 others
8 Satish Shivsingh Out of 18 1 1.2300 0.3147
More
9 Bahadur Singh
Uttam Singh More Out of 17 1 6.8900 0.0640
and others 10
10 Kalyan Singh
Bhavsingh More Out of 9 1 0.6100 0.4838
and 1 other
11 Govind Singh Ram
Singh More and 12 Out of 8 1 5.9400 0.6962
others
12 As per rights record | Out of Road-2 - 0.9552 0.0424
40.2952 4.6226
Total |~y (Ha.)
! k;’l‘flmagnl(\fgné’tﬁ";s Out of 106 1 43500 0.2776
2 Nandkumar
Rammanohar Murai Out of 103 1 12.6100 0.5471
and 22 others
3 Dhananjay Bajirao
Kharade and 2 Out of 102 1 4.4700 0.0558
others
4 Kashiram Sukhdev
Nemane and 3 Out of 101 1 6.4600 0.1441
others
: Pundalik Kisan Out of 89 1 1.3400 0.0590
Jagtap
6 Mohan Namdev Out of 88 1 1.4600 0.0603
Sonene and 1 other
7 07/2025-26 Bahapura Malkapur | Manohar Bajirao
Kharade and 2 Out of 82 1 4.0600 0.1976
others
8 Mukesh Manohar Out of 80 1 1.1900 0.0681
Kharade
9 Dinesh Tukaram
Rakhonde and 5 Out of 79 1 2.6900 0.1673
others
10 Baburao Namdev
Verulkar and 1 Out of 6 1 1.1800 0.2322
other
11 Mukesh Manohar
Kharade and 2 Out of 5 1 5.4400 0.1816
others
12 As per rights record | Out of the way - 1.7246 0.0097
13 As per rights record Of the drain - 3.4255 0.0098
Total 50.4001 2.0102
(Ha.) (Ha.)
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Land

Area as

Vimalchand Jain

14

. . Land Owners Land Acquisition
SR. | Acquision Village Tehsil Name according Survey No./ Holding per 7/12 Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.) :
1 as per record Out of 4 1 0.9529 0.4211
2 Mandakini
Dattatraya Mahajan Out of 7 1 1.4300 0.4760
and others 2
3 as per record Out of 13 - 3.9089 0.0121
4 as per record Out of14 1 1.0664 0.0699
5
éirgfaszn%aggjrls 5 Out of 105 1 0.9200 0.5118
6 Chandrakala
Dharmendrakumarji Out of 113 1 0.9500 0.0578
Jain and others 2
7 Chandrakant
gﬁrea-‘yc?:;jci Eﬁg’le Outof 114 1 9.0600 0.1616
other 9
3 —
Eﬁéaofl‘l’:r?‘léagdale Outof 118 1 105700 |  0.0397
9 Kalamchand 119/1/ plot
Vimalkumar Jain number Out of 1 0.0280
and others 6 29
10 Kalamchand 119/1/ plot
Vimalkumar Jain number Out of 1 0.0336
and others 3 1
11 119/1/ plot
IS,ZE;OSh Shankar number Out of 1 0.0279
2
12 119/1/ plot
5?;11;1]?3;1‘3 Jain | number Out of 1 0.0279
; 3
1
’ = Sangeeta Sunil nulnlli/elr/(lj)lll(;tof | 0.0279
08/2025-26 § Malkapur | Wanre and others 1 4 ’
14 = Udaychand 119/1/ plot
= Vimalkumar Daga | number Out of 1 0.0279
and 3 Other 5
15 119/1/ plot
5?111‘;‘:1‘;}}1‘;:; Jain number Out of 1 0.0299
6
16 119/1/ plot
fr‘;ﬁg";;gé‘lﬁz number Out of 1 0.0291 0.2922
7
17 Kalamchand 119/1/ plot
Vimalkumar Jain number Out of 1 0.0287
and others 3 8
18 Kalamchand 11971/ plot
Vimalchand Jain number Out of 1 0.0283
9
19 . 119/1/ plot
Elzzgrze;idsg?l;]ers 1 number Out of 1 0.0316
10
20 Udaychand 119/1/ plot
Vimalkumar Daga number Out of 1 0.0308
and others 3 11
21 119/1/ plot
5?$$§$:$§ Jain number Out of 1 0.0302
12
2 L 119/1/ plot
I‘};‘ill Shrikrishna | ber Outof | 1 0.0281
13
23 119/1/ plot
Kalamchand number Out of 1 0.0365
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others 1

Land Area as
. . Land Owners Land Acquisition
SR. | Acquision Village Tehsil Name according Survey No./ Holding per 7/12 Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.) :
24 Kalamchand 11971/ plot
Vimalchand Jain number Out of 1 0.0360
15
25 Sahuganchand 119/1/ plot
Ghevarchand number Out of 1 0.0396
Bhansali 16
26 119/1/ plot
Tushar Tanaji Sable | number Out of 1 0.0295
17
27 Udyachand 119/1/ plot
Vimalkumar Daga number Out of 1 0.0280
and others 3 18
28 . 119/1/ plot
ls;flim;;’“hnu number Out of 1 0.0280
P 19
29
Mangesh Haribhau 11971/ plot
Wankhede number Out of 1 0.0280
20
30 119/1/ plot
ls)‘éiﬁalgiggarayan number Out of 1 0.0280
P 21
1
3 Sheikh Altaf Sheikh | 111/ plot
Daula Qureshi number Out of 1 0.0280
22
32 . 119/1/ plot
g;si{la“ Gajanan number Out of 1 0.0280
23
33 . 119/1/ plot
E;Zﬁ;slhlggare number Out of 1 0.0330
24
34 . 119/1/ plot
3711:1%;?3/;12:11 number Out of 1 0.0280
25
35 Kalamchand 119/1/ plot
Vimalkumar Jain number Out of 1 0.0280
and others 3 26
36 119/1/ plot
5?;?:;;32:3 Jain number Out of 1 0.0280
27
37 119/1 Plot
Sangeeta Sunil No.28/NAP34 1 0.0280
Wanre and others 1 Mal45.84.85 ’
out of
38 Kalamchand
Vimalkumar Jain ! 19{\110022““ 1 0.0280
and others 3 i
39 Kalamchand 119/1 of Plot
Vimalkumar Jain No.30 ! 0.0280
40 Pandurang Bhikaji 119/1 of Plot
Kshirsagar No.31 ! 0.0280
41 Kalamchand
Vimalkumar Jain 1 19]/\11003f 2P10t 1 0.0325
and others 3 ’
42 Raunak
I;;E‘}’lri“;nmdaz hers | Outof 129 1 4.3200 0.7808
6
43 Vishwakarma Sutar
Seva Balkrishna Out of 130 1 00151
Vaman Sanyashiv, Plot No.1 '
President of 0.0663
44 Gelai Prasar Somai
Prasad Maurya and Out of 130 1 0.0158
Plot No.2
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Land Area as ‘e
SR. | Acquision . . Land OW“eTS Survey No./ Lan.d per 7/12 Acquisition
Village Tehsil Name according Holding Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.) :
45 Shankar Out of 130
Radhakisan Jarani Plot No.3 ! 0.0163
46 Gopal Kisan 4/NAP/34.9
Dhande out of ! 0.0168
47 Tanaji Omkar Out of 130
Pawar and others 1 Plot No.5 ! 0.0168
48 Kirti Rupesh Out of 130
Srishrimal Plot No.6 ! 0.0173
49 . . Out of 130
Govinda Hari Kolte Plot No.7 1 0.0156
50 . . Out of 130
Govinda Hari Kolte Plot No.8 1 0.0168
51 Sahebrao Out of 130
Shankarrao Patil Plot No.9 ! 0.0168
52 . . Out of 130
Govinda Hari Kolte Plot No.10 1 0.0204
53 Kusum
Purushottam 1?1‘; (1)\?01 ?(1) 1 0.0193
Khachane ’
54 Kusum
Purushottam I?l‘(l)tt ‘I’\fol?g 1 0.0182
Khachane )
55 . . Out of 130
Govinda Hari Kolte Plot No.13 1 0.0198
56 Kisan Trimbak
Out of 130
’lfalekar and others Plot No.14 1 0.0195
57 Govinda Hari Kolte Out of 130
and others 1 Plot No.15 ! 0.0195
58
Thonee anctothers | OUOF130 |
| & Plot No.16 :
59 . . Out of 130
Govinda Hari Kolte Plot No.17 1 0.0195
60 . . Out of 130
Govinda Hari Kolte Plot No.18 1 0.0195
61 Govind Hari Kolte Out of 130
and others 1 Plot No.19 ! 0.0210
2
‘ é}rlu . Ir{larlrllfihagldl;a Out of 130 1 0.0210
| avan and others Plot No.20 :
63 Mahipal Ramavatar Out of 130
Sharma Plot No.21 ! 0.0160
64 Babybai Manikrao
Out of 130
]13h0tkar and others Plot No.22 1 0.0173
65 Dharam Mahadev
Out of 130
?alunke and others Plot No.23 1 0.0168
66 President
Dattatraya Govind
Mabhajan on behalf Out of 137/1 1 1.5000
of Gaurishankar
Seva Samiti.
67 Maltibai J Vastrao | ¢y 0 ¢ 1372 1 3.5500
Mahajan 04335
68 Maharashtra ’
Housing and Area
Development
Authority 13 71/ 2 ptl"tfno 1 0.0520
(MHADA) Chief outo

Officer Amravati
Housing and Area
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Land
SR. | Acquision
No. | Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

69

70

71

72

73

74

75

Development Board
Amravati

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
2 out of

0.0454

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 Plot
No.3

0.0464

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 of Plot
No.4

0.0474

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 Plot
No.5

0.0484

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 Plot
No.6

0.0494

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 of Plot
No.7

0.0504

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chicf
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 of Plot
No.8

0.0515
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SR.
No.

Land
Acquision
Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

76

717

78

79

80

81

82

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 of Plot
No.9

0.1105

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 of Plot
No.10

0.0222

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot
noll/ A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
11/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
12/A out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
12B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
13/A out of

0.0104
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SR.
No.

Land
Acquision
Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

83

84

85

86

87

88

89

90

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot
nol3 B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
14/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot
nol4B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
15/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
15/B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
16/A out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
16B out of

0.0104

Mabharashtra
Housing and Area

137/2 plot no
17/A out of

0.0104
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SR.
No.

Land
Acquision
Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

91

92

93

94

95

96

97

Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
17/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot
nol8/A out of

0.0107

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
18/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
19/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
19/B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
20 /A out of

0.0104

Maharashtra
Housing and Area
Development

137/2 plot no
20/B out of

0.0104
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Land
SR. | Acquision
No. | Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

98

99

100

101

102

103

104

Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
21 out of

0.0205

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
22 out of

0.0167

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
23/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
23/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
24/A out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
24/B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief

137/2 plot no
25/A out of

0.0109
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SR.
No.

Land
Acquision
Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

105

106

107

108

109

110

111

Officer Amravati
Housing and Area
Development Board
Amravati

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
25/ B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
26/A out of

0.0109

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
26/B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
27/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
27/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
28 out of

0.0156

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati

137/2 plot no
29 out of

0.0161
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Land
SR. | Acquision
No. | Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

112

113

114

115

116

117

118

Housing and Area
Development Board
Amravati

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
30/A out of

0.0130

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
30/B out of

0.0142

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
31/A out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
31/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
32/A out of

0.0106

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
32/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area

137/2 plot no
33 out of

0.0166
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SR.
No.

Land
Acquision
Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

119

120

121

122

123

124

125

Development Board
Amravati

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
34/A out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
34/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
35/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
35/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
36 out of

0.0167

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
37 out of

0.0207

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area

137/2 plot no
38/A out of

0.0104
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Land
SR. | Acquision
No. | Proposal
Number

Village

Tehsil

Land Owners
Name according
to7/12

Survey No./
Gatt No.

Land
Holding
Method

Area as

per 7/12

Extracts
(Ha.)

Acquisition
Area
(Ha.)

126

127

128

129

130
131
132

Development Board
Amravati

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
38/B out of

0.0104

Mabharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
39/A out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
39/B out of

0.0104

Maharashtra
Housing and Area
Development
Authority
(MHADA) Chief
Officer Amravati
Housing and Area
Development Board
Amravati

137/2 plot no
40 out of

0.0157

As per rights record

139 Out of

4.9983

0.4247

As per rights record

140 out of

5.0975

0.5555

As per rights record

TR Teht

3.8509

0.0907

133

As per rights record

31O Teht

26.9619

0.3833

81.6601
(Ha.)

4.7770
(Ha.)

09/2025-26

Malkapur part 2

Malkapur

Khwaja
Fayyazuddin Qazi
father Khwaja
Ghulam
Mohyuddin Qazi

Out of 264

1.4500

0.2233

Abdul Sattar
Mohmand Yasin
and 1 other

266/1 out of

2.9200

Sh. Mehboob Sh.
Rauf and 6 others

O£ 266/02

2.9100

Abdul Vikas Abdul
Sattar

266/2 of Plot
No.1

0.0151

Abdul Vikas Abdul
Sattar

266/2 of Plot
No.2

0.0151

Issah Karimshah

266/2 Plot
No.3

0.0109

Nazim Nawab
Sheikh and 1 other

266/2 of Plot
No.4

0.0109

Sheikh Farid
Sheikh Rauf

266/2 out of
pot no.5

0.0109

0.4142




44

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

Land Area as ‘e
SR. | Acquision . . Land OW“eTS Survey No./ Lan.d per 7/12 Acquisition
Village Tehsil Name according Holding Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.) :
9 Sheikh
Mushtagbhai 266é flf;“é"f 1 0.0109
Sheikh Sattarbhau P )
10 Shahzad Shah 266/2 of Plot
Shabbir Shah No.7 ! 0.0109
11 Nasirkhan 266/2 of Plot
Bhikankhan No.8 ! 0.0109
12 Nasir Khan Nazir 266/2 Plot
Khan No.9 ! 0.0124
13 Sheikh Ilyas Sheikh | 0 o No.10 1 0.0125
Ghaffar
14 Bismillah Shah 266/2 Plot
Ayub Shah No.11 ! 0.0159
15 Shamina Parveen No.12 Packie
Salimshah at 266/2 1 0.0108
16 Shey Mehboob
Shey Raufand 1 266/2 Plot No. 1 0.0108
13 of
other
17 Shey Mehboob
Shey Raufand 1 266/2 of Plot 1 0.0108
No.14
other
18 Shey Mehboob
Shey Raufand 1 266/2 Plot 1 0.0108
No.15
other
19 Majeed Khan Aziz 266/2 out of
Khan knot no.16 ! 0.0108
20 Sheikh Nazim 266/2 of Plot | 0.0115
Sheikh Rahman No.17 )
21 Sheikh Yusuf 266/2 Plot
Sheikh Mohammed No.18 ! 0.0179
22 Sheikh Yusuf 266/2 Plot No. | 0.0108
Sheikh Mohammed 19 out of )
23 Parveenbi
Aslamkhan and 1 266/2 of Plot 1 0.0108
No.20
other
24 Sheikh Asif Sheikh 266/2 Plot
Rashid No.21 ! 0.0108
25 Shah Wasim 266/2 of Plot
Kaleem Shah No.22 ! 0.0108
26 Nasirkhan Plot 266/2No.
Shabbirkhan 23 out of ! 0.0159
27 Sheikh Javed 266/2 of Plot | 0.0151
Sheikh Bismillah No.24 )
28 Farida Khan Aqeel 266/2 of Plot
Khan No.25 ! 0.0105
29 imran khan ehsan 266/2 of Plot
khan No.26 ! 0.0105
30 Rajigkhan 266/2 of Plot
Sattarkhan No.27 ! 0.0105
31 Sheikh Ghaffar
Sheikh Musaand 1 | 206/2 of Plot 1 0.0105
No.28
others
32 Sheikh Afsar
Sheikh Ghaffar and | 200/2 Of Plot 1 0.0158
No.29
1 other
33 Gulsherkhan
Bismillakhan 266/2 of Plot 1 0.0144
No.30
Mason
34 Sheikh Irfan Sheikh Plot No. 31 | 0.0147
Mahebub out of 266/2 )
35 Shabbir Khan 266/2 of Plot
Naseer Khan No.32 ! 0.0112
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36 Shabana B Syed 266/2 of Plot
Yunus No.33 ! 0.0112
37 Sikandar Khan 266/2 of Plot
Harad Khan No.34 ! 0.0165
38 Shabbir Shah
Babushah and 2 266/2 of Plot 1 0.0153
No.35
others
39 Khalilkhan Plot 266/2 No. 1 01114
Rashidkhan 36 out of )
40 Shey Mehboob
Shey Raufand 1 Plot 266/2 1 0.0109
No.37 of
other
41 Gulsherkhan
Bismillakhan Plot 266/2 No. 1 0.0170
38 out of
Mason
42 Sheikh Yusuf 266/2 Plot 1 0.0108
Sheikh Mohammed No.16 out of )
43 Shey Mehboob
Shey Raufand 1 Plot 266/2 No. 1 0.0170
38 out of
other
44 Abdul Hakim Agni | 7y 0 op 1 0.0558
and 9 others
45 Sh. Ismail Sh.
Mehboob and 6 Out of 267/2 1 0.9100
others
46 Mohammad Arif 0.1649
Mohammad Ayyub | 267/2/A out of 1 1.6100
and 8 others
47 Mohammad Faisal
Abdul Rafiq and 267/ 3out of 1 1.3400
others 5
48 She. Mahmand Sh. 1 cq, 1 (¢ of 1 1.2400
Sandu 0.3035
49 Nasimbano ] M ’
Salim and others 8 268/20out of 1 3.3500
16.3880 1.1059
Total |~ ) (Ha.)
Dayaram Sapat
1 Gaikwad and 3 410/1 out of 1 5.3100
others
Arif Khan Rashid Out of
2 Khan Jamadar 410/2/A ! 3.1600 0.1588
M. Saeed Jafar M.
3 Julfar and 1 other Out 0f 410/2B 1 2.8700
A. Azim A Kaleem
4 and 14 others Out 0f 410/2K 1 2.1300
Salim A Naeem and
5 2 14 others 411/1 out of 1 0.55000
6 £ Shf)’z Jlf}ll“ab‘ J Out of 411/2 1 0.6800 0.2953
0/20205-26 g Malkapur (225 =
7 £ arcaiha Out of 411/3 1 0.7700
= Karimkhan
= Nasimbi J. She.
8 Salim and 4 others Out of 417 1 5.1800 0.3514
Khwaja
Fayyazuddin Qazi
9 Khwaja Ghulam 480/1 out of 1 0.6300
Mohiuddin Qazi
Taslimkha Out of 0.1170
10 Maslimkha and 19 480/1/A 1 0.7400
others
Kamrunnasig She.
11 Umar Waitar 42 Out of 480/2 1 2.3200
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. 480/2/Plot
12 Eﬁifam She 1/NAP 34 out 1 0.0214
" 0f 2701.02
. 480/2/ Plot
13 gksana Bi Jabbar |y /AP 34 1 0.0158
an 2401.02 out of
480/2/Plot 2/
14 gnfgnlkg?h;“suﬂ‘ha NAP 34 out of 1 0.0165
2401.02
480/2/ Plot 2
15 NAP 34 Mal 1 0.0197
Se Mubeen Se Isa 2801.02 out of
. 480/2/ Plot 2
16 gﬂa]}‘l‘iié‘l}(’l‘l’w NAP 34 Mal 1 0.0180
asidkhow 270102
480/2/ Plot 3
17 lsghzgﬁehmo"d She | VAP 34 Mal 1 0.0246
v 280102 out of
480/2/ Plot 3
18 ﬁlehD;“If‘zid She NAP 34 Mal 1 0.0170
ohamme 270102 out of
Muhammad Yusuf 480/2/ Plot 4
19 Muhammad Usman NAP 34 Mal 1 0.0182
and 1 other 2401.02 out of
480/2/ Plot 4
20 Eru?::ssa?% Ott}}l‘e;z NAP 34 Mal 1 0.0250
om sat tytmo 2801.02 out of
. 480/2/ Plot 4
21 gﬂz‘g ?l;zi‘f“kh NAP 34 Mal 1 0.0170
A 2701.02 out of
480/2/ Pl
Sheikh Mudassir N8£]/> /3 4 1(\)/} a71
22 SlLelkhlshabblr and 2401.02 out 1 0.0171
others ofos.03 ¥
Naushadabi J She 480/2/ Plot 5
23 Bismillah and NAP 34 Mal 1 0.0197
others 1 2801.02 out of
Zameer Khan 480/2/ Plot 6
24 Usman Khan and 1 NAP 34 Mal 1 0.0226
other 2801.02 out of
Qamaruzzama 480/2/ Plot 7
25 Khan Usman Khan NAP 34 Mal 1 0.0171
and others 2401.02 out of
480/2/ Plot 7
26 Zakirabi She Budan NAP 34 Mal 1 0.0201
2801.02 out of
Shay Azim Shay 480/2/ Plot 9
27 Karim and 2 others NAP 34 Mal ! 0.0166
2401.02 out of
. 480/2/ Plot 9
28 ;hay Asif Shay NAP 34 Mal 1 0.0223
azzaq 2801.02 out of
480/2/ Plot 10
29 Sagir Lal Syed NAP 34 Mal 1 0.0171
2401.02 out of
Sanaullah Kha 480/2/ Plot 12
30 Rahman Khan NAP 34 Mal 1 0.0171
Jamadar and 1 other | 2401.02 out of
Imam Beg 480/2/ Plot 13
31 Mehmood Beg NAP 34 Mal 1 0.0190
Vaitar 2 2401.02 out of
Sheikh Salim 480/2/ Plot 3
32 Sheikh Khairu A out of ! 0.0083
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Sheikh Mubashir 480/2/ Plot
33 Sheikh Shabbir No. 3/B out of ! 0.0083
Rashidabi She 480/2/ Plot 5/
34 Qutbuddin and NAP 34 out of 1 0.0208
others 2 3501.02
Sharif Baig Shabbir 480/2/ Plot
33 Baig 1/A out of ! 0.0111
Mazhar Hussain 480/2/ Plot
36 Manzoor Hussain 1/B out of ! 0.0115
480/2/ Plot 1/
37 Se faruk Se isa NAP 34 Mal 1 0.0092
2401.02 out of
Mohammad Nasir
38 Abdul Razzaq and 480/2/ Plot 5 1 0.0208
out of
1 other
. 480/2/ Plot 6/
39 QfﬁimKhnj‘a i Kha NAP34 out of 1 0.0171
2401.02
Ayaz Malik Khan 480/2/ Plot 6/
40 Feroz Khan and 4 NAP 34 out of 1 0.0223
others 3501.02
Dastgirbeg 480/2/ Plot 7/
41 Rafigveg and 2 NAP 34 Mal 1 0.0229
others 27 out of
. 480/2/ Plot &/
42 Noorzahabi, Shay NAP 34 Mal 1 0.0221
Rauf and others.
28 out of
Tushabshah 480/2/ Plot 10/
43 Rabbinashah and NAP 34 out of 1 0.0160
others 35
she lawver she 480/2/ Plot 11/
44 y NAP 24 out of 1 0.0171
ghafur 34
Qamaruzzama 480/2/ Plot 8/
45 Khan Usman Khan NAP 34 Mal 1 0.0166
and others 2401.02 out of
she lawver she 480/2/ Plot
46 oo wyers NAP 34 Mal 1 0.0171
ghatut 2401.02 out of
Sheikh Akram
47 Sheikh Aslam and 3 480/2/ Plot 1 0.0160
No. 1
others
Hafiz Shakeel Khan 480/2/ Plot 2
48 Khalilkhan of ! 0.0165
Tanveer Khan 480/2/ Plot 3
49 Sarfaraz Khan out of ! 0.0165
Tasneer Kausar
50 Sheikh Zaheer and 480/2/ Plot 4 1 0.0165
out of
1 other
She Gani She Banu 480/2/ Plot 5
31 and 2 others out of ! 0.0168
52 She Gufta She Rauf | +80/2/ Plot6 I 0.0168
out of
Mohammad Rais
53 Mohammad Ghaus 480/2/ Plot 7 1 0.0165
out of
and 1 other
Abdul Saeed
54 Sheikh Ahadand 1 | +80/2/Plotd 1 0.0165
out of
other
480/2/ Plot 9
55 Abdul Saced She NAP 34 Mal 1 0.0165
Amad
out of 35
56 Yusuf Yunus Khan | 8%/ Plot11 1 0.0198
out of
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Waheeda Bano
57 Sheikh Ganiand 1 | +80/2/ Plot12 1 0.0189
out of
other
Yusuf Kha
58 Mansurkha and 480/2/ Plot 13 1 0.0189
out of
others 3
Mehmudkha
59 Rahmankha and 19 Out of 485 1 1.8900 0.0291
others
27.0593 0.9516
Toral |~ 2 (Ha.)
Firoza B Aziz Khan
1 Jamadar and others Out 0f 48 1 5.8700 0.0163
18
Ramandas
2 Biharidas  Bairagi Out of 40 1 14.6200 0.2650
and 6 others
Sameer Khan
3 Usman Khan Out of 39 1 1.9200 0.0624
g Iptedar Ahmedkha
B .
4 & Wazirabad Malkapur Tamizullahkha and Out of 38 1 1.1100 0.0688
Q 7 others
- Iptedar Ahmedkha
5 Tamizullahkha and Out of 37 1 0.2500 0.0645
7 others
Mahadev Rajaram
6 Raut and 3 others Out of 22 1 7.0900 0.5231
Padmakar
7 Madhukar Bhangale Out of 18 1 2.7600 0.1736
Nirmalabai J Kisan
8 Chopde and others Out of 17 1 2.7600 0.1175
Total 36.3800 1.2912
(Ha.) (Ha.)
1 Kasturabai Nivrutti
Surwade and 6 Out of 229 1 5.4100 1.4573
others
2 Sopan Gangaram
Khedkar and 6 Out of 330 1 1.4900 0.0653
others
3 Babybai Arjun
Kharate and 8 Out of 331 1 4.7100 0.0588
others
4 Pundalik Sudhakar Out 0f 233 1 0.5100 0.1487
Malthane
5 Azizbeg
Mahbubbeg and 4 Out of 234 1 5.2000 1.4471
g others
6 Q Nilesh Mahadev
8 Vadodah Malkapur Rathod Out of 235 1 1.2800 1.0177
7 a Shila Harichandra
Gandhi and 4 others Out of 253 1 9.5100 3.1750
8 Kisan Hari Out of 268 1 2.2200 0.4068
Chopade
9 Anant Rupchand
Kanharkar and 10 Out of 269 1 5.9800 0.5308
others
10 Trimbak Sugadev
Marathe and 19 Out of 327 1 5.4300 0.9978
others
1 Janardan Bakshi Out of 345 1 33.3600
Janke and 76 others 0.5642
12 Sanjay Totaram Out of 345/A 1 1.2100
Satav




[T @72 3(i)]

HILT =T TSI AT

49

Land Area as e
SR. | Acquision . . Land OW“eTS Survey No./ Lan.d per 7/12 Acquisition
Village Tehsil Name according Holding Area
No. | Proposal t07/12 Gatt No. Method Extracts (Ha.)
Number (Ha.)
13 Gajanan Keshavrao | o \r36) 1 1.6100 0.0118
and 4 others
14 Pundalik Shankar
Londhe and 11 Out of 370 1 7.6700 0.7856
others
15 Rukhmabai Kisan | ¢ o371 1 1.2100 0.5172
Bhise
16 Vikas Premchand
Mahajan and 6 Out of 369 1 0.6529 0.3297
others
87.4529 11.5138
Total |~ ) (Ha.)
Grand | 439.2211 37.0236
Total (Ha.) (Ha.)
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